FOR THE ATTENTION OF THE STAKEHOLDERS OF PRIKNIT RET.

SCHEDULE II

FORM B

PUBLIC ANNOUNCEMENT
(Regulation 12 of the Insolvency and Bankruptcy (Liguidation Process}) Regulations, 2016)

LS LIMITED

1. | NAME OF CORPORATE DEBTOR

PRIKNIT RETAILS LIMITED

2. | DATE OF INCORPORATION OF
CORPORATE DEBTOR

04.04.2002

3. | AUTHORITY
CORPORATE DEBTOR IS
INCORPORATED/ REGISTERED

UNDER WHICH

Registrar of Companies, Punjab
(Ministry of Corporate Affairs. New Delhi)

4. | CORPORATE IDENTITY NUMBER /
LIMITED LIABILITY IDENTITY
NUMBER OF CORPORATE DEBTOR

18101PB2002PLC025043

5. | ADDRESS OF THE REGISTERED
OFFICE AND PRINCIPAL OFFICE (IF
ANY) OF CORPORATE DEBTOR

Eq.yards is situated at Village Noorwala, Near

Registered Office as per MCA: B XXV 539 A 10,
Jalandhar Bye-pass , Ludhiana -141 003

Factory Land & iBuilding pertaining to
corporate debtor admeasuring about 18143
Jain Hosiery Complelli, Te¢hsil & Distt. Ludhianﬂ

~141 003
\

6. | DATE OF CLOSURE OF INSOLVENCY
RESOLUTION PROCESS

09.03.2020

7. | LIQUIDATION COMMENCEMENT
DATE OF CORPORATE DEBTOR

Vide order dated 18. 5.2320 by Hon’ble NCLT,
Chandigarh Bench, |[Chandigarh (AA) in IA
138/2020 in CP(IB) | No.398/Chd/Pb/2018

(Admitted).

8. | NAME, ADDRESS, EMAIL ADDRESS,
TELEPHONE NUMBER AND THE

REGISTRATION NUMBER OF THE
LIQUIDATOR

Sanjay Kumar Aggarwal |
Registered Address with IBBI
H.No. 14, New Punjab Mata Nagar
Main Street, Pakhowal Read
udhiana — 141 013 (Pb) |
egn.No. IBBI/IPA-002/N-00126/2017-18/10295

H.No.1136, GF, Sector 42-B

Chandigarh -160 036

E-mail : sanjayaggary
M-98761 05414

al.fes@gmail.com

9. | LAST DATE FOR SUBMISSION OF 17.06.2020

CLAIMS

NOTICE is hereby given that the Hon’ble National Company Law Trib
Chandigarh (Adjudicating Authority under IBC,2016) has ordered
liquidation of the PRIKNIT RETAILS LIMITED on 18.05.2020 in
N0.398/Chd/Pb/2018 under Section 33 of IBC ,2016 .

un;I, Chandigarh Bench,
the commencement of

IA ;138/2020 in CP(IB)

The stakeholders of PRIKNIT RETAILS LIMITED are hereby called upon to submit proof of their claims
or update their claims submitted during the corporate insolvency resolution procjss, as on the liquidation
commencement date on or before 17.06.2020 to the liquidator at the addr 'ss mentioned against

item 8.

The financial creditors shall submit their proof of claims by electronic means only. All other
stakeholders may submit the proof of claims in person, by post or by electronic means.

Submission of false or misleading proofs of claim shall attract penalties.

/
18.05.2020
Ludhiana

Date :
Place :
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SCHEDULE Il
FORM B
PUBLIC ANNOUNCEMENT
(Regulation 12 of the Insolvency and Bankruptcy (Liquidation Process) Regulations, 2016)

FOR THE ATTENTION OF THE STAKEHOLDERS OF PRIKNIT RETAILS LIMITED

1| Name of Corporate Debtor PRIKNIT RETAILS LIMITED

2| Date of Incorporation of Corporate Debtor 04.04.2002

3| Authority under which Corporate Debtor is | Registrar of Companies, Punjab
Incorporated/ Registered (Ministry of Corporate Affairs, New Delhi)

&

Corporated Identity Number/ Limited Liability | U18101PB2002PLC025043
Identity Number of Corporate Debtor

Address of the Registered Office and Principal | Registered Office as per MCA: B XXV 539 A 10,
Office (If any) of Corporate Debtor Jalandhar Bye-pass , Ludhiana -141 003

o

Factory Land & Building pertaining to

corporate debtor admeasuring about 18143 sq.yards
is situated at Village Noorwala, Near Jain Hosiery
Complex, Tehsil & Distt. Ludhiana -141 003

Date of Closure of Insalvency Resolution Process | 09.03.2020

Liquidation Commencement Date of Corporate | Vide order dated 18.05.2020 by Hon'ble NCLT,
Debtor Chandigarh Bench, Chandigarh (AA) in IA 138/2020
in CP(IB) No.398/Chd/Pb/2018 (Admitted).

Name. Address, Email Address, Telephone| Sanjay Kumar Aggarwal

Number and The Registration Number of the| Registered Address with IBBI

Liquidator H.No. 14, New Punjab Mata Nagar

Main Street, Pakhowal Road, Ludhiana - 141 013 (Pb)
Regn.No. IBBI/IPA-002/N-00126/2017-18/10295
Correspondence Address

H.No.1136, GF, Sector 42-B, Chandigarh -160 036
E-mail : sanjayaggarwal.fcs@gmail.com

M-98761 05414

9| Last date for Submission of Claims 17.06.2020

NOTICE is hereby given that the Hon'ble National Company Law Tribunal, Chandigarh Bench, Chandigarh
(Adjudicating Authority under IBC,2016) has ordered the commencement of liquidation of the PRIKNIT RETAILS LIM-
ITED on 18.05.2020 in IA 138/2020 in CP(IB) No.398/Chd/Pb/2018 under Section 33 of IBC ,2016

The stakeholders of PRIKNIT RETAILS LIMITED are hereby called upon to submit proof of their claims or update
their claims submitted during the corporate insolvency resolution process, as on the liquidation commencement date
on or before 17.06.2020 to the liquidator at the address mentioned against item 8. The financial creditors shall sub-
mit their proof of claims by electronic means only.All other stakeholders may submit the proof of claims in person, by
post or by electronic means. Submission of false or misleading proofs of claim shall attract penalties

=)

-1

e

Signed by
Date : 18.05.2020 Sanjay Kumar Aggarwal, Liquidator
Place: Ludhiana PRIKNIT RETAILS LIMITED

Mutual Funds

Aditya Birla Sun Life

Aditya Birla Sun Life AMC Limited (Inves!
Marg, Elphinstone Road, Mumbai - 400 013.
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